
THE GAUHATIH IGH couRT ATGUWAHATI
(HIGH COURT OT NSSNU, NAGALAND, N4IZORAM nllo lnuruncHnl PRADESH)

NO .HC. -119

Shri Saptarshi Garg,

Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati

Smti Sharmila BhuYan,

District and Sessions Judge,

Lakhimpur, North LakhimPur.

Dated Guwahati the 9 ttay,2O23

Casual leave.

You r letter No. DlLl 37 07 I 2023 Dated 29'04'2023'

Yours faithfullY,

e Ll-
,T. REGISTRAR (VIGILANCE)

1200 t367 IA

From

To,

Sub:

Ref:-

,d

Madam,
with reference to the above, I am directed to inform you that you have been

granted casual leave on 2g,o4.2o23, Further, the Addl. District & Sessions ]udge (FTC),

Lakhimpur, North Lakhimpur and in his absence, the next senior most ludicial officer at the

station will remain in charge of your couft and office during your absence'

Memo NO.HC.VU-119/2O01/3677lA' dated

Copy to:

,1. rn. Project l4anager, Gauhati High Court
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